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3. Nandpur·Jubbal 

4. Shogi-Shimla 

5. Una·Hoshiarpur 

Ext_loll of PEXSEM in Hlmacbal Pradesb 

2173. PROF. NARAIN CHAND 
PARASHAR : WiJI the Minister of 
DEFENCE be pleased to stete : 

(a) whether the Government of 
India have accepted the plea for the 
extension of PEXSBM pr~paring Ex· 
Servicemen for self-employment to 
Hamirpur Distriot of Himachal Pradesh; 

(b) if so, when it has been dane; and 

(c) if not, the likely date by which 
the scheme would be extended to this 
District? 

THE MINISTER OF DEFENCB 
(SHRI P. V. NARASIMHA RAO): (a) 
to (c). The Scheme entitled ·'preparing 
Ex-Servicemen for self employment" 
(PBXSEM) i'\ op"rating 011 a pilot basis 
till September 1985 in one district elch 
of six States (including the Kangra 
District of Himachal Pradesh). A 
decision on the extension of the scheme 
to other States. and to other districts 
of States alreJdy cove rod, will be taken 
along with thc decision on its continu-
ance on a permlnent basis. 

production and Expor t of Tyres 
and Tubes 

2174. SHRI CHINTAMANI JBNA : 
Will the Minister of INDUSTRY 
AND COMPANY AFFAIRS be pleased 
to state: 

'(a) the number of industrial units 
whicb are manufacfuring tytes and tubes; 

(b) whether i~ is a fact that thero is 
a areat demand of Indian tyres and tubes 
in foreign countries, 

(0) if 90, tbe vl;\lue of tyres and tubes 
exported durin, tbc years 1983-84 nnd 
1984-85; 

(d) the names of the countries to 
whom exported; and 

(e) the steps beinl'taken to jncrea.e 
the production as well as to increale the 
export to tyre and tubes during the year 
1985-86 

THE MINISTER OF STATS IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
ARIF MOHAMMAD KHA.N) : (a) There 
are twenty-two \l,lits in the orgenised 
sector manufacturing tyres, tubes at 
present. 

(b) Indiall Tyres are gaining accept-
ance in the international market. 

(c) Tyres worth Rs. I S.8 crares and 
Rs. 48 crores have been exported during 
1983 .. 84 and 1984 .. 85 respeclively. 

(d) Indian Tyres are being exported 
to countries like USA, USSR, Afgbani-
stan aDd Bangladesh at prescnt. 

(e) Present utilisation {Jf capacjtyof 
the industry bei I1g about 7 S%. dependiq 
on demand, the indu;try i~ freo: to incr-
ease its production. 'In addition 10 Cash 
Compensatory Subsidy on exports, the 
indu$try is also entitled to duty free 
import uf raw materials required fol' 
export1 production. 

[Trans lotion] 

New Section under Indian Evidenee Act. 

2175. SHRI C. JANGA REDDY: 
DR. A K. PATEL: 

WiH the Mini!ter of LAW AND 
JUSTICB be pleased to state: 

(1\) whether Governmont's attention 
has been drawn to the recommendation 
of the Law Commission to the el'oot 
that ·an amendment be made in the 
Indian Evidence Act, 1812 to empower 
tho court. to reach tl)eir own conclUSion 
in cas'~ a J'01'tOD receives physical 'inJut'y 
in poltce custody and to plQVidc lopl 

. relief to Uto viot_ of ~co _t,,"ititl ; 




